Ushdev International limited
(A Company under Liquidation vide NCLT Order dated 16 October 2025)

List of claims by Operational Creditors (Employees) as on 09" June, 2026:

. . Claims Claims not . 3
S. No Operational Creditor (eI Admitted Admitted Co.n tingent Cl.alms.under
(Rs) (Rs.) (Rs.) claims (Rs.) verification (Rs)
1 Arvind Prasad** 1166930 1166930 0 0 0
2 Seeta Shah 840000 840000 0 0 0
3 Radha Rawat 440495 440495 0 0 0
4 Sucheta Jadhav** 424925 424925 0 0 0
5 Priya Chaturvedi** 384552 384552 0 0 0
6 Deepali Narkar 400000 351532 48468 0 0
7 Shashikant Prakash 300000 300000 0 0 0
Narkar
8 Sridhar Krishnan** 243346 243346 0 0 0
9 Devanand Ramu 216000 216000 0 0 0
Mehtre
10 Amarjit Kumar 54000 54000 0 0 0
Shrivastav
Geeta Rahul
11 Devrukhar** 20678 20678 0 0 0
12 Suverna Chandrakant 10583 10583 0 0 0
Devale
Total 4501509 4453041 48468 0 0
Notes:

1. ** The aforesaid employees/workmen have not submitted their claims in Form E in accordance with Regulation 19 of the IBBI (Liquidation Process)
Regulations, 2016 within the prescribed timelines. In view thereof, and in order to safeguard the interests of such employees/workmen, the Liquidator has,
in exercise of powers conferred under Regulation 30 read with Regulation 31 of the said Regulations, considered and admitted the amounts of their respective
claims as determined and admitted by the Resolution Professional during the Corporate Insolvency Resolution Process (CIRP), based on the records available
with the Corporate Debtor.



